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general information that the institution menti
beenr sapproved by Indian Couneil of Medical Les
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DEFUTY SECRET'IX TO FEB GOVT OF TMDIA

Copy forweorded tos-

1.

£11 Cormissioners of Incore—taz, (2 éOpies),
2,

Director of Inspection {Incorp~tex & fudit)/

Reseerch & St-tistics/Duklication snd Publig

Dircetoraie of 08 Services {Incorew=tex), 1

Mata Sundri lane, New Delhi~1,

4y Inlian Council of Medical Nescereh, Medical
. Mew Delhi~11001€ with refercnce to their let

deted 9,3,1977, _

Eony Secretary, JT.K.Scientific & Medical De

3s

3y Meottan Forarjee Merg, Ballard Estote, H

- Copiroller & Auditor Gemersl of India {20

Investigation/
Helstions, New Delhi,

gt Floor, fiwen—e-Ghalib-,

finclave, Anseri Negar
tor Noel0/10/75=AN, XX

arch Boeciety,
orbay-400038,
copies ).

7o Belletin Section of ,1.{R.85.8F), New Delhi b copies,
S/ 1
( 7.2 80fn
STRORIST FOR TS5 DE:UTY SECY. 26 TEE GOVERIDANT OF DI
. {M.&’},ﬁ-—m-ﬁ"’?’_ -
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GOVERIVENT OF INDIA
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NOW DITHI, the 26th March, 1077,
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NOTIFICITION
LICaMs TrX .

No 1639 (7. Ho,262/84 /77170, XI) 1Tt is hereby nojtified for
generel infeormation that the institution nentipned below has
been approved by Indian Council of Medicel Respareh, the
proseribed authority for the purposes of claus (iij of
sutbescction (1) of-8eetion 35 of the Incore-tak lot, 1961
svbjeet to the fcllowing conditions - :

_ . ]
(1) The Society will submit amusl reportp on its
research activitiesy

(™ ™e Society vill subrit emnusl return about
donstions received =md spent exclusively for
reserreh in the matter as & when required by the

DBITTITION. 1

JESCIENTIFIC & VERICLL [2SEARCE S0CIETY, BOMBAY.

This notification is effective for o pez-ioci of two
years fron the dete of this notification.

sq/-
(¥, 0852 )
DEFUTY SECTETIY T0 FE GOVE OF TDIA

Copy forworded tos- . - - l

1, 11 Corrsissioners of Income-tax,(2 copies),
24 Director of Imspoction {Income~tax & Andit)ATavestigation/
Resesrch & St-tistics/Tublication 2nd Publiec Relsticps, New Delhi,
34 Directorate of 08 Services {Ineccre~tax), st Floor, Alwan—e~Ghalib-,
Mate Sundri Yane, New Delhi-i, :
4e Indien Couneil of Medical Desesrch, Medical Fnelave, Ansari Negar
. Hew Delhiw11G016 with reference to their lettor MNo,19/10/78-AR, 11
deted 9,3,1977, _ .
Se Hony Secretery, T.KL.Scientifiec & Medicel Resperch Soeciety,
3, Nemotiam Morarjee Morg, Eallard Estete, Bbrbey-400038,
8, Corptroller & Auditor General of Iodia .(20 gcpies),.
7o Bulletin Section of D.I1.{R.5.%P), MNew Delhi

FORIST FOR ISSUB DRAUTY

'l ;Mﬁ/"“““q"”/ - -
__ { TV RAMIMMH )
ABSIDTFT DITRCTR OF EIDT0PION

DITICTO T OF INSIRCTION (R5el) NO.CC/IMN, T1/1653/4: 8/1}813’/77
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NO TZIC, TION ; ‘ :

T s TIK '
No, 1689 {F.104202/84/77-IT/ . I1) :T¢ is hercby noftified for
general Inforestion thet the institution rentibred below has
been approved by Indian Couneil of Medicel Lespsreh, the
preseribed suthority for the purposes of claus (iis of
sub-gection (1) of-Beetion 35 of the Incore—tek Act, 10561
gthject to the following conditions e . :

(1) The Scciety will subrit amumal reportp on its
research activities, |

{™\ Tie Scoiety will subrmit annual remu-:t about
donations received ond spent exclusivily: for
resesreh in the matter as & when_requireb by the
Council, F

ST TOTION.

J L SCIENHFIC & MERICLL [ESHIRCH BCCIERY, BOMBAY.

This notification is effective for a period of two
years fron the drte of this notification.

(J.?.iﬁgm )

DETUTY SECIETIY 0 ER GOVT OF IMDIA
Copy forworded tog

1, £11 Cormissioners of Income—tax,(2 copies),
2, Director of Imspection (Incore=tex & Audit)/fInvestigation/
Resesrch & St-tistics/Publication and Dublid Relstions, New Delhi,
3s Directorate of ORY Services {Income-tex), 19t Floor, Llwen—e-Ghalid-,
Mota Seniri Lene, New Delhi-1,
4e Indian Couneil of Modical Deseerch, YMedicel |[Enclave, Anserd Nagsr
 New Delhi~110016 with reference to their letter No,19/19/75~A0,11
deted 94341977, _ j
5 Eony Secretery, T.Z.Scientific & Medical Regesrch Soeciety,
3y Memottan Morerjee Morg, Bellerd Estete, Horhey-200038,
6, Comptroller & Mnditor Gemeral of India {20 ccgies).:
7. Bulletin Section of I, I.{R.3.27), New Delhi |5 copies.
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